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THB MINISTBR OF STATS IN THB 
MINISTRY OF EXTeRNAL APFAIRS 
(SHRI K. NATWAR SINOH): (al Ye., 
Sir. Prime Minister Sbri Rajiv Gandhi and 
President Zia-ut.Haq met at Harare durin. 
the NAM Summit. 

(b) to (e) : PM cODve)'ed his serious 
concern at the hijacking of tbe PaD Am 
aircraft at Karachi. Bilateral relations 
between the two countries were touched 
upon. PM expre~sed tbe hope Ihat the 
process 0 f normalilat OD would not be 
further impeded. 

IacJo.Pak Re1atlonl 

704. SHRI G.S~ BASAVARJU : 
SHRI H.N. NANJE GOWDA: 
SHRI H.B. PATIL : 
SHRI MUKUL WASNIK : 
SHRI R.S. MANE: 
DR. O,S. RAJHANS : 
SHRI MOOL CHAND DAGA : 
SHRI MAHENDRA SINOH : 
SHRI BHATTAM SRIRAMA 
MURTY: 

Will the Minister of IXTBRNAL 
APFAIRS he pleased to state : 

(a) wbether tbe relations between 
Jndia aDd Pakistan have deteriorated dur. 
inl the last three four months: 

(b) if 80. whether the main reason is 
Pakistan's attitude in heJping the extremis's 
aod also infiltratin~ Pakistanil into Jammu 
and Kashmir. Punjab and Qujarat ; 

(c) whetber it is a fact tbat Pakistan 
niled the Kasbmir question on all the foro-
ilO tOT ums alainU the Shim I. aareement 
Ipirit ; 

(d) whether India has lodlled I.)' pro-
test to Pakistan on these issue. ; and 

(e) if 80, tbe reactioD of Paki.tla 
Government tbereto? 

THB MINIS1'BR OF STATB IN THB 
MINISTRY OF EXTERNAL AfFAIRS 
(SHRI K. NATWAR SINOH): (a> Yoat 

Sir. 

(b) These (actorl aJoDgwftb some 
other negative actfons on tbe part or 
Pakistab have contributtd '0 the deteriora. 
tion in Indo-Pak relations. 

(c) Pakistan bal recently rai.ed the 
Kashmir issue botb at tbe NAM Summit at 
Harare and at tbe U.N. in eontravention of 
the Simla Agrreement. 

(d) and (e) GoverDment'~ concerns 
about these matters bave be.D conveyed to 
the Government of Pakistan whose res-
ponse bas unfortunately not be'D saU,fae-
tor,. 

Capita' Galul Tax Exemption to 
Sick Units 

705. SHRI V.S. KRISHNA IYER: 
Will the Minister of FINANCB bo ple8~ed 
to state: 

(a) wbetb cr aoy exempt ion Irom th e 
payment of capital gains tax bal 
been given to those sick units as have beeD 
sold by the nationalised banks for recovery 
of their due. i and 

(b) ir so, wbether Government pro-
pose to extend tho lame facility of e'emp. 
tion from ca pital lainl ta. to those lick 
uDit. which voluntarily dispose of their 
units to clear the bank dues? 

THB MINISTBR OF STATB IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) No, 
Sir. 

(b) Not applicabJ e in yjew of reply 
to Part (a) above. 

PaslPort ud Vi. for Indian Tooriat. 
VI.ltIDg Maldive. 

706. SHRI V.S. KRISHNA lYBR: 
Will tbe Minister of EXTERNAL AFFAIRS 
be pI eased to Itat e : 

(a) tbe Dumber of lodlaDI wbo bave 
visited Maldives as tourists duriDS 1985 ; 

(b) whether a touriat has to lake PI' 
sport and vi.. fqr a viait t() MaI4ive," 
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